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Shri Ravinder Kumar Nagpal,   …..Appellant 

  

VERSUS 

Commissioner of Customs (Pre.), Noida ….Respondent 

(4th Floor, C-232A/2 to C232A/3,  

GST Bhawan, Sector-48, Noida-201301) 

 
APPEARANCE: 

Shri Priyadarshi Manish, Advocate & 

Ms Kratika Shaiyam, Advocate for the Appellant 
Smt Chitra Srivastava, Authorised Representative for the Respondent 

 

CORAM: 

 

DATE OF HEARING : 21 August, 2025 

DATE OF PRONOUNCEMENT : 12 December, 2025 

 
This appeal is dismissed. For order, see order of the 

date in Customs Appeal No.70615 of 2025. 
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